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| 4 [LAWON NDUSTRIAL DISPUTES WITH|VITHAL BHAI PATEL 2
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= [PRACTICAL GUIDE TO PAYMENT OF [H.L. KUMAR 2
WAGES ACT
& [THE LAW OF INDUSTRIAL DISPUTES O.P. MALHOTRA 2
7 [INDIAN EVIDENCE ACT M. MONIR 2
2 |TRANSFER OF PROPERTY ACT MULLA 5
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ORGANIZED CRIME ACT CHAUDHARY
10 |INDPS ACT IYER'S 2
71 |LAW DICTIONARY OXFORD AND 2
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INVESTIGATION
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19 |KANT'S NONIDEAL THEORY OF HUSEYINZADEGAN 1
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(3RD EDITION)
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30 |CLOSING CHAPTER DENNING, LORD 1
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LORD DENNING

1
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THE DUE PROCESS OF LAW

LORD DENNING
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57 |REPUBLIC OF RHETORIC ABHINAV 1
CHANDRACHUD
S8 |THE CASES THAT INDIA FORGOT CHINTAN 1
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58 |REFLECTIONS ON JUDGING RICHARD POSNER 1
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62 |IDEA OF JUSTICE AMARTYA SEN 1
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KALAM
64 [IGNITED MINDS DOCTOR APJ ABDUL 1
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65 |YOU ARE BORN TO BLOSSOM DOCTOR APJ ABDUL 1
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66 [TURNING POINTS DOCTOR APJ ABDUL 1
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67 |[INDIA 2020 - VISION FOR THE NEW  |DOCTOR APJ ABDUL 1
MILLENNIUM KALAM
68 [MY JOURNEY DOCTOR APJ ABDUL 1
KALAM
69 |[INDOMITABLE SPRITS DOCTOR APJ ABDUL 1
KALAM
70 |FORGE YOUR FUTURE DOCTOR APJ ABDUL 1
KALAM
71 |TARGET 3 BILLION DOCTOR APJ ABDUL 1
KALAM
72 |REIGNITED-SCIENTIFIC PATHWAYS [DOCTOR APJ ABDUL 1
TO A BRIGHTER FUTURE KALAM
73 |GUIDING SOULS DOCTOR APJ ABDUL 1
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74 |ADVANTAGE INDIA DOCTOR APJ ABDUL 1
KALAM
75 |A MANIFESTO FOR CHANGE DOCTOR APJ ABDUL 1
KALAM
76 |LEARNING HOW TO FLY DOCTOR APJ ABDUL 1
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77 |GOVERNANCE FOR GROWTH IN DOCTOR APJ ABDUL 1
KALAM
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=g |SCIENTIFIC INDIA
78 DOCTOR APJ ABDUL 1
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79 |PATHWAYS TO GREATNESS DOCTOR APJ ABDUL 1
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80 |YOU ARE UNIQUE DOCTOR APJ ABDUL 7
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81 [SPIRIT OF INDIA DOCTOR APJ ABDUL 1
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82 [MISSION INDIA-A VISION FOR INDIAN |DOCTOR APJ ABDUL 1
YOUTH KALAM
83 |THE LIFE TREE DOCTOR APJ ABDUL 1
KALAM
84 |FAMILY AND THE NATION DOCTOR APJ ABDUL 1
KALAM
85 |ENVISIONING AN EMPOWERED DOCTOR APJ ABDUL 1
NATION KALAM
86 |BEYOND 2020-A VISION FOR DOCTOR APJ ABDUL 1
TOMORROW'S INDIA KALAM
87 [MY LIFE-AN ILLUSTRATED DOCTOR APJ ABDUL 1
AUTOBIOGRAPHY KALAM
88 |THE LUMINOUS SPARKS DOCTOR APJ ABDUL 1
KALAM
89 |THE RIGHTEOUS LIFE DOCTOR APJ ABDUL 1
KALAM
90 |ENLIGHTENED MINDS DOCTOR APJ ABDUL 7
KALAM
97 [CAN INDIA BECOME A DEVELOPED  [DOCTOR APJ ABDUL 7
NATION KALAM
55 [MANUFACTURING FOR THE FUTURE [DOCTOR AP ABDUL 1
KALAM
93 |TIGERS FOR DINNER RUSKIN BOND 1
94 |THE PERFECT MURDER RUSKIN BOND 1
95 |THE HIDDEN POOL RUSKIN BOND 1
96 |ALL ROADS LEAD TO GANGA RUSKIN BOND 1
97 |THE INDIA | LOVE RUSKIN BOND 1
98 [NO MAN IS AN ISLAND RUSKIN BOND 1
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118

BIRTH OF THE MODERN WORLD 1780-
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C.A. BAYLY

119

REMAKING THE MODERN WORLD
1900-2015
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THE WORLD IN THE LONG
TWENTIETH CENTURY

EDWARD ROSS
DICKINSON

1

INTERNATIONAL COOPERATION IN
THE EARLY TWENTIETH CENTURY

DANIEL GORMAN

THE AGE OF EXTREMES: A HISTORY
OF THE WORLD 1914-1991

ERIC HOBSBAWM

123 |EUROPE IN THE ERA OF TWO VOLKER BERGHAHN 1
WORLD WARS: FROM MILITARISM
AND GENOCIDE TO CIVIL SOCIETY,
1900-1950
124 [SOMETHING NEW UNDER THE SUN: [J.R. MCNEILL 1
AN ENVIRONMENTAL HISTORY OF
THE TWENTIETH CENTURY WORLD
125 |A HISTORY OF GOD KAREN ARMSTRONG 1
126 |THE ARABS: A HISTORY EUGENE ROGAN 1
127 |SAPIENS: A BRIEF HISTORY OF YUVAL NOAH HARARI 1
HUMANKIND
128 |GUNS, GERMS AND STEEL JARED DIAMOND 1
129 |THIS CHANGES EVERYTHING: NAOMI KLEIN 1
CAPITALISM VERSUS THE CLIMATE
130 [A PEOPLE'S HISTORY OF THE HOWARD ZINN 1
UNITED STATES OF AMERICA
131 [A HISTORY OF WESTERN BERTRAND RUSSELL 1
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Sir/Madam,

b.:-Regarding Quotation for Commentaries and Books.

You are requested to send the quotation for the Latest Editions of

Commentaries and Books mentioned in the enclosed list. The complete quotation

in all respect be put only in Tender Box placed in Judges’ Library, Fourth

Floor, Saket Courts Complex, New Delhi on or before 24-01-2022 (Monday)

at 4:00 p.m., which will be opened in the presence of representative of the

Publishers/Suppliers/Vendors on the same day i.e. 24-01-2022 (Monday) at 4:00

p.m. in Conference Hall, Adjacent to Room No. 500, 5 Floor, Saket Courts

Complex, New Delhi, failing which it will be presumed that you are not

interested in sending the quotation for Commentaries and Books.

You should quote the rates of the Latest Edition of Commentaries and

Books for which you are not required to submit the Sample(s).

Thanking you,

Enclosure:- As above.

Yours faithfully,

e

(JAI BHAGWAN)
Branch Incharge/Sr.JA Library on behalf of
Chairperson Centralized Library Committee
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